 CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

OA-830/2004 o
MA-711/2004 S g

New Delhi this the 5th day of April, 2004.
Hon’ble Shri Shanker Raju, Member(J)

1. Suraj Bhan S/o Sh. Sher Singh

2.. Dinesh Kumar S/ Sh. Chander Singh

3. Mahesh Kumar S/c Sh. Amar Singh Yadayv
4. Suresh Kumar S/o Sh. Amar Singh

5. Satish Kumar S/6 Sh. Ram Kumar

6. AmaF Singh S/o Sh. Jagat Singh

7. Surjeet S/o Sh Moji Ram

8. Anil Kumar S/o Sh. Kehar Singh

9. Krishdn Ral o/O Sh. Dharam Pal
- 10. Rakesh Kumar S/c Sh. Ved Parkash
Mukesh S/o Sh. Lal Singh
Ram Parkash S/o Sh. RAvinder Singh
. Jitender Kumar S/o0°'Sh. Badri Parshad
- Manish Kumar S/c Sh. Shyam Sunder Chaturvedi -

,dhgh Sh. Yogesh Sharma, Advocate)
Versus

1. Uniocn of India through
the Secretary,
Ministry of Railway,
Railway Bhawan,

New Delhi.

: The General Manager,
”ﬁ,;Narthern Railway,
 Baroda House,

New Delhi.

3. The Divl. Railway Manager,

‘;Q"" ~ North Western Railway,
Bikaner. | .... Respondents

Order (oré1)

Applicants who are Parcel Porters seeks .
regularisation in the ‘1ight of the decision of Apex

" Coliet in ALI. Ral) Parcel & Goods Porters  Union <

vg, U.0.I. & Ors. (2003(6)Scale 774).  Learnsd

.5 counsel also prays that this O0.A. can be disposed at

the admission stage itself in the light of the
.. decision of the Pr1nc1pa1 Bench of thgsTribunQT ﬁh o



ight ©

(Shanker Raju)
‘Member(J)




